07.11.2017

07.11.2017

1.FAO (0S)253/2017 &
CM NO.33724/2017

AT 2.15 PM: -
1. W.P.(C)5835/2017 &
CM NO. 24358/2017

1. FAO 395/2017 &
CM NO.37063-64/2017

2.FAO 396/2017 &
CM NO.37065-66/2017

AT 02:30 PM

1. BAIL APPLN. 407/2017

2. CRL.REV.P.784/2016

HIGH COURT OF DELHI
06.11.2017

COURT NO. 1
(DIVISION BENCH-1)

J-1FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE C.HARTI SHANKAR

JAI KUMAR ARYA & ORS
VS CHHAYA DEVI & ANR

COURT NO. 14
HON'BLE MR. JUSTICE

A.S. CHANDHIOK, AVINASH TRIVEDI,

RITIKA TRIVEDI, RITESH KUMAR,

MONIKA TYAGI, TAJESVI CHAUDHARY,

ANIL SAPRA, ANKUR GOEL, KARTIK BHARDWAJ
PIYUSH SINGH, JAIDEEP SINGH,

SARTHAK KATYAL

VIBHU BAKHRU

THE DELHI GOLF CLUB LTD.
VS. THE MEGHALAYA STATE
COMMISSION OF WOMEN

COURT NO. 28
HON'BLE MR. JUSTICE

DAYAN KRISHNAN, MRINALINI SEN, SHATRAJIT
BANERJEE, RANJAN MUKHERJEE, SHANTANU
BHOWMICA, DANIEL STONE LYNGDOH

R.K.GAUBA

EMAAR MGF LAND LTD & ANR
VS. AFTAB SINGH

EMAAR MGF LAND LTD & ANR
VS. TANU BATRA

COURT NO.31

A.S.CHANDHIOK,ADITYA NARAIN,JUGAL WADHWA,
ARNAV NARAIN, ANUSHREE NARAIN, ARJUN JAIN
SWETA KAKKAD, GAURAV SHARMA, MISHRA RAJ-

SHEKHAR, ANUKRIT GUPTA, PALLAVI KUMAR

A.S.CHANDHIOK,ADITYA NARAIN,JUGAL WADHWA,
ARNAV NARAIN, ANUSHREE NARAIN, ARJUN JAIN
SWETA KAKKAD, GAURAV SHARMA, MISHRA RAJ-

SHEKHAR, ANUKRIT GUPTA, PALLAVI KUMAR

HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

NZUBE CHRISTIAN ASIKA
VS NCB

DULAL DISWAS
VS STATE

J.S. KUSHWAHA, RAJESH MANCHANDA
RAJAT MANCHANDA

HIMANSHU ANAND GUPTA
PRADHUMAN GAUTAM, PETR. IN PERSON
AMIT AHALAWAT

REGISTRAR (LISTING)



